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[Shri Annasahib Shinde]

Auditor General thereon, under
sub-section (1) of section 619A of
the Companies Act, 1956. [Placed
in Library, See No. LT-3747/70].

NOTIFICATIONS UNDER INDIAN
TELEGRAPH ACT, 1885

SHRI SHER SINGH ;: I beg to lay on
the Table a copy each of the following
Notifications (Hindi and English versions)
under sub-section (5) of section 7 of the
Indian Telegraph Act, 1885 :—

(1) The Indian Telegraph (Scventh
Amendment ) Rules, 1970, publish-
ed in Notification No. G. S. R. 774
in Gazette of India, dated the
8th May, 1970.

(2) The Indian Telegraph (Sixth
Amendment) Rules, 1970, publish-
ed in Notification No. G. 8. R. 775
in Gazette of India, dated the
11th May, 1970.

(3) The Indian Telegraph (Fifth
Amendment ) Rules, 1970, publish-
ed in Notification No. G. S. R, 903
in Gazette of India, dated the
13th  June, 1970. ([Placed in
Library. See No. LT—3748/70].

12. 43 brs.

ESTIMATES COMMITTEE
MINUTES

SHR1 THIRUMALA RAO (Kaki-
hada) : Sir, I beg to Jay on the Table
Minutes of the sittings of the Estimates
Committee relating to—

(1) Hundred and twenty-third Report
on the Ministry of Labour, Employ-
ment and Rebhabilitation (Depart-
ment of Labour and Employment)--
Employces’ State Insurance Cor-

poration.

(2) Hundred and twenty-cighth Report
on the Ministry of Home Affairs-
Union Territory of Andaman and
Nicobar Islands.
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PARLIAMENTARY COMMITTEES—
SUMMARY OF WORK

SECRETARY : I beg to lay on the
Table a copy of the ‘Parliamentary Com-
mittees—Summary of Work® pertaining to
the period 1st June, 1969 to 31st May, 1970.

STATEMENT RE : SECOND STEEL
PLANT IN ORISSA

MR. SPEAKER : Shri Bhagat.

THE MINISTER OF STEEL AND
HEAVY ENGINEERING (SHRI B. R.
BHAGAT) : Sir, there has been concern...

st fax 97 @ (AgaEY) @ aeme
T, T & foq 19 w@wa Afee
faar war ¢ | are 39 F) AYT K aifs
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oW wEIAd : Kot a3ua & wng
fersaa & faar aar ¢

SHRI B. R. BHAGAT : There has been
CONCETM, ...\

MR, SPEAKER : He can lay it on the
Table.

SHRI 5. KUNDU (Balasare) : Let it be
circulated.



